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(b) if so, the main outlines thereof?
The Minister of Agriculture (Dr. P. 

S. Deshmukh): (a) Yes.
(b) These schemes in general aim at 

reducing the silt load in the rivers by 
soil conservation jneftsures, such as, 
allorestation gully plugging, terracing, 
bunding check damming and provision 
of grassed waterways and diversion 

channels.
Sardar Iqbal Singh: May I know whe

ther the Government are aware of the 
fact that five dams are going to be 
ronstructed in the Sulte.1 and there is 
always more soil erosion in the lower 
reaches and may I know whether the 
Government has taken some steps for 
checking the soil crosin in the Sutlej?

Dr. P. S. Deshmukh: I do not know 
about this particular part of Sutlej 
which my hon. friend is referring to. 
But. we have proposals from the 
P.E.P.S.U., Himachal Pradesh, Orissa 
and Andhra and other plac'es for sanc
tion of schemes.

Sardar Iqbal Singh: May I know whe
ther the benefits from these dams are 
inter-State and whether the Central 
Government are going to help the Pun
jab Government in this connection if 
they ask for any help?

Dr. P. S. Deshmukh: I should like to 
have notice.

Shri Kasliwal: In view of the fact
that the ravages of .soil erosion are 
very serit)us in this country, have the 
Government appointed any ('ommittee 
t»o enquire into the ravages of soil 
erosion in the country?

Dr. P. S. Deshmukh: We have a fair 
idea of the ravages that tre caused by 
soil erosion.

Shrimati Taikeihwafi Sinha: Which 
are the dams where afforestation has 
already been started? May I know the 
names of the dams?

Dr. P. S. Deshmukh: Some steps have 
been taken in the Damodar Valley as 
far as I know.

Shri N. M. Lingam: May I Know i! 
the measures proposed by the Govern 
ment for conservations of soil are to 
be carried out only in Govenimen* 
land in the calchmcnt areas or in 
private land also, and if it is to be ex 
tended to private land what monetary 
and other aid is the Government go
ing U) extend to liolders of private land 
in the.se areas?

Dr. P. S. Deshmukh: So far as these 
river vallv schemes are concerned, 
there î  a proposal that these schemes 
themselves should provide for stopping 
soil erosion. So far as other areas are 
concerned, for the time being, we are 
working on only river valley projects 
by way of expediment and for research. 
We have yet to tackle the bigger issues 
of land erosion on a wider scale. I am 
unable to answer because we have no 
particular scheme except some bund
ing that is done in Bombay where some 
subsidy and help is given although the 
l;rid belongs to nrivate Dersv)ns.

C o n t a m i n a t i o n  o f  R iv e r  W ate h

*2034. Col. Zaidi: Will the Minister 
of Health be pleased to refer to ihi6 
reply given to starred question No. 405 
on the 3rd March. 1955 and state 
whether any comprehensive scheme has 
been prepared to prevent the contami
nation of rivers other than the Jamuna 
river?

The Deputy Minister of Health (Shri
mati Chandrasekhar): This is primari 
ly the concern of State Governmen:s 
Inforniatitjn received so far, in feo'.y to 

enquiries made, shows that there is no 
comprehensive scheme for preventing 
contamination of rivers by sullage 
water, except in Hyderabad State

Col. Zaldf: Is it proposed to lake 
some steps in this connection iri the 
Second Five Year Plan?

Shrimati Chandrasekhar: It Is for
the State Governments to take step©

Col. Zaidi: la it proposed to make I 
compulsory for industrial establishment 
to treat the industrial affluent befofre 
it iff released into the rivers'̂
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Shrimati Chadrasekhar: The
State Governments are taking necessary 
steps as regards that.

Shrl N. B. Chowdhury: May I know 
whether the Government want to mcike 
a proposal to the Planning Commission 
to issue directions to the State Govern
ments so that they can make a survey 
regarding the various ways of prevent
ing the contamination of the rivers 
in different parts of the country?

The Minister of Health (Rajkumari 
Amrit Kaur): It is impossible for the 
Planning Commission to issue any dir
ectives. This matter has been brought 
to the notice of the State Governments 
and they have been asked to take 
action.
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T a p io c a  C u l t iv a t o r s

’ 2037. Shri Mathew: Will the Minis
ter of Food and Agriculture be pleased 
to state:

(a) whether Government have re
ceived a representation from the Tra- 
vancore-Cochin Chamber of Agricul
ture dated the 15th February, 1955, re
garding the plifeht of tapioca culti
vators in that State:

(b) if so, the nature of the sugges
tions made therein; and

(c) the action taken in the matter?

The Minister of Agriculture (Dr. P. 
S. Deshmukh): (a) Yes.

(b) and (c). A statement is placed 
on the Table of the Lok Sabha. [See 
Appendix IX, annexure No. 45.]




